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CONTACT DETAILS

…. Applicant 

1 Nagri Hakka Sangarsh Samiti 

James Colaco, having its office at 

Uttan Karaipada, P.O. Uttan,  

District - Thane - 401106 

Thro’ : Authorised Representative 

Email ID : jamescollaso@gmail.com 

Phone : 9892653138 

2 Dongri Chowk Gao Mandal 

Borges, having its address at - Dongri 

Village, Divisional Municipal Office  

Dongri, Post - Uttan, Thane - 401106  

Thro’ : Gao Patil Harold 

Email ID : borgesherald@gmail.com 

Phone : 98200012303 

3 Tarodi Dongri Stanik Christian Residence 

Sarvajanik Society 

At - Tarodi, Post - Uttan, Thane - 401106 

Thro’ : President, David Nunes 

Email ID : advdavidnunes16@gmail.com 

Phone : 9930480798 

4 Shree Maruti Devasthan 

Revankar, having its office at Post - Uttan, 

Bhayander (West), Thane - 401106 

Thro’ : President Vidyadhar  

Email ID : vidhyadharrevankar@gmail.com 

Phone : 9892146681 
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5 Uttan Sunnat Jamaat 

At - Karai Mohalla, Post - Uttan,  

Bhayander (West), Thane-401106 

Thro’ : President, Rahim 

Email ID : turabalimulla@gmail.com 

Phone : 9619839746 

6 Madrasa Darul Falah Trust 

Balbale, having its office at - Kadai Pada, Pali 

Road, Uttan, Bhayander (West), Thane - 401106 

Thro’ : President, Akbar A.K 

Email ID : turabalimulla@gmail.com 

Phone : 9326111383 

7 Vallankini Mata Mahila Mandal 

At - Uttan, Bhatebunder, Vailankini Church 

Road, Bhayander (West), Post - Uttan 

Thane - 401106 

Thro’ : President, Sharmila  

Email ID : Sharmilagandoli@gmail.com 

Phone : 8369048398 

8 Dongri Chowk Gao Jamaat 

At - Dongri Chowk Gaav Jamat Hall, Dongri 

Chowk, Next to St. Andrew's Church,  

Post - Uttan, Bhayander, District - Thane 

Thane - 401103 

Thro’ : Pascol Patil 

Email ID : William.govund@rediffmail.com 

Phone : 9224310339 
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9 Dharavi Bet Jana Aakrosh Morcha 

At - Devtal, Post - Uttan, Bhayander (West), 

Thane - 401103 

Thro’ : President, Leo Colaco 

Email ID : uttansociety@gmail.com 

Phone : 7045277475 

10 Angelleandra's Ray of Hope Foundation 

At - Freeda Cottage, Sr. Xviers Paalkhadi Road, 

Keshav Srishti Bus Stop, Uttan - Post,  

Bhanaynder (West), Thane - 401106 

Thro’ : Founder-president Freeda 

Pradeep Moares 

Email ID : support@angelleandra.org 

Phone : 8108369396 

…. Respondents 

1 Mira Bhayander Municipal Corporation 

At/post - Chhatrapati Shivaji Marg,  

Bhayander (West), Thane - 401101 

Thro’ : Commissioner 

Email ID : commissiner@mbmc.gov.in 

Phone : 022-28192828 

2 Maharashtra Pollution Control Board 

Kalptaru Point, 3rd floor, Near Sion Circle, 

Opp. Cine Planet Cinema, Sion (E), 

Mumbai - 400022 

Thro’ : Member Secretary 

Email ID : ms@mpcb.gov.in 

chairman@mpcb.gov.in 

Phone : 022-24020781 
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3 Central Pollution Control Board (CPCB) 

Parivesh Bhawan, East Arjun Nagar,  

Delhi - 110032 

Thro’ : Chairperson 

Email ID : ccb.cpcb@nic.in 

Phone : +91-11-43102296 
 

4 State of Maharashtra  

Urban Development Department 

Madam Cama Road, Mantralaya,  

Mumbai - 400032 

Thro’ : Principal Secretary 

Email ID : psec.ud@maharashtra.gov.in 

Phone : 022-22021444 
 

5 Union of India 

Ministry of Environment Forest & Climate 

Change Indira Bhavan, Jorbagh Road,  

New Delhi - 110003 

Thro’ : Secretary 

Email ID : secy-moef@nic.in 

Phone : 011-20819220 
 

6 District Collector Thane 

1st Floor, Collector Office, Court Naka, 

Thane west - 400601 

Thro’ : Collector 

Email ID : collector.thane@maharashtra.gov.in 

Phone : +91-22-25347444 
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ABBREVIATIONS 

Short form Full Form 

CPCB Central Pollution Control Board 

IIT Indian Institute of Technology 

MBMC Mira Bhayander Municipal 
Corporation 

MPCB Maharashtra Pollution Control Board 

MSW Municipal Solid Waste 

MT Metric Ton = 1000 kg 

NARC National Advisory and Review 
Committee 

NDZ No Development Zone 

NGT National Green Tribunal 

OA Original Application 

RDF Refuge Derived Fuel 

SWM Solid Waste Management 

UoI Union of India 

WZ Western Zone 
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MOST RESPECTFULLY 

SUBMITTED 

1. I, Nitin Raghunath Mukane, the 

Executive Engineer of Mira Bhayander Municipal 

Corporation, do hereby state on solemn affirmation 

as under: 

2. The Original Application No. 

65/2015(WZ) was disposed of on 21 July 2015. The 

M.A. can’t be filed under it now, as even the 

limitation period of 5 years is also over. The fresh 

O.A. ought to have been filed and this Application 

can’t be sustained legally as the Miscellaneous 

Application in OA 65/2015(WZ). 

3. The Respondent states that the subject 

matter is squarely covered by the OA 

606/2018(PB), which is monitored regularly. The 

latest report for has been submitted by 

Maharashtra on 20th January 2025. Even the OA 

65/2015(WZ) was disposed of by the final order by 

this Bench on 7th September 2018 in view of the 

above ongoing OA 606/2018. As such, M.A. under 

the disposed of OA 65/2015(WZ) itself is not 

maintainable. This shall amount to a parallel 

hearing on the subject matters and when the entire 

matter is being reviewed by the Principal Bench for 

the entire state of Maharashtra through the Chief 

Secretary of the State. There will always be a risk 

of conflicting orders passed in the same matter. 

Hence, as and by way of judicial discipline and 

propriety, only OA 606/2018 must proceed. 
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REJOINDER TO MPCB AFFIDAVIT

4. The R-2/MPCB has already filed the 

Affidavit in reply. The submissions are acceptable 

to this answering Respondent. MPCB has also 

confirmed an operational STP for leachate 

treatment. RDF processing plants are operational. 

MPCB authorization is valid up to 31/12/2029. The 

legacy waste tendering process is going on for the 

disposal of all legacy waste of 10,41,630 MT. 

a) Status of Fire Control: The fire at the legacy

waste site has been completely extinguished.

It has been ascertained by the officials of the

Respondent No.2/MPCB. Due to recent heavy

rains also, the fire if any including the smoke

has been completely extinguished.

b) Legacy Waste Processing: Detail the plan

has been prepared. The funds have been

approved by the competent authority. It is

estimated that the legacy waste shall be dealt

with scientifically and processed within next

twenty-four months. The remaining legacy

waste is approximately 10,41,630 MT and

2,11,629 MT has been processed so far.

c) The Govt. of Maharashtra has approved the

funds for the treatment of all legacy waste as

follows: [ Ax. C & D]

MSW MT Crore Rs. 

GR 10/08/2022 909630 40.66 

GR 27/05/2025 132000 7.26 

Total 1041630 47.92 
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d) Solid Waste Treatment Capacity: The

waste generation is about 500 MT/day and the

current treatment rate is about 300 MT/day.

The speed of treatment will be increased by

200 MT/day so that it would take care of the

entire waste generated without any backlog.

i. Processing capacity: The processing

mainly involves segregation, so that all

contents that have recycling possibility

are separated (paper, metal, rubber,

plastic, glass) and sold to recyclers.

ii. This will be achieved at the existing site

only by deploying additional utilities,

screens, manual labourers, and the

disposal of the separated scrap on a

daily/weekly basis.

5. Respondent has annexed the geo-tagged 

photographs of the site that the fire has been 

completely extinguished at the site. 

6. Respondent has annexed the 

following documents: 

A. Legacy Waste Statement by 

Respondent No. 1 [ Ax. A] 

B. Legacy Waste Quantity Verification of 

7,56,125 MT waste on site, through 

the College of Engineering, Pune [ 

Ax. B]  

C. Approval from Govt. of Maharashtra 
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Legacy Waste Statement
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Quantity Verification 
of MSW
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Government of Maharashtra 
Directorate of Maharashtra Urban Development Mission 

Swachh Maharashtra Abhiyan (Urban) 
4th Floor, APJ House, 3 Dinshaw Wachha Road, Near K. C. College, Churchgate, Mumbai-400020  

E-mail: director.smau@gmail.com 

Letter No. RAAS/SMA/621/25-26 Date: - 27.05.2025 

To, 
1. Hon. Commissioner, Municipal Corporation, (As per list attached)
2. Chief O cer, Nagar Parishad / Nagar Panchayat, (As per list attached)

Subject:- Regarding Bio-mining (Legacy Waste Remediation) for scientific 
processing of old waste under Swachh Maharashtra Abhiyan (Urban) 
2.0. Reference:- 1) Government Resolution No. SMA-2022/File No. 
93/Nave-34 dated 10.08.2022 

2. Government Resolution No. SMA-2022/File No. 92 (2)/Nave-34 dated
31.08.2023 

Sir/Madam, 

Under Swachh Maharashtra Abhiyan (Urban) 2.0, approval has been granted 
through the Government Resolutions dated 10.08.2022 and 31.08.2023 referenced 
above, for scientifically processing and disposing of old accumulated waste in Urban 
Local Bodies. The work in this regard is ongoing at the concerned Urban Local Body 
level. A request was made to the Central Ministry of Housing and Urban A airs to 
provide funds for processing old accumulated waste actually present in Urban Local 
Bodies that were not included in the above Government Resolutions or exceeded the 
approved quantity. 

2. The said proposal (including all taxes and other expenses) was approved in the
14th National Advisory and Review Committee meeting of the Central Ministry of 
Housing and Urban A airs held on 28.03.2025. 

3. In pursuance of the said proposal and for the purpose of granting
administrative approval, the Urban Local Bodies in the attached list are requested to 
submit their proposals for administrative approval to the Directorate by 05.06.2025, 
after obtaining technical sanction from the Maharashtra Jeevan Pradhikaran or the 
agency mentioned in the Directorate's letter dated 12.06.2024. (A sample application 
form for obtaining technical sanction is attached for easy reference.) 

20.04.2021 

(Navnath Wathe) 
State Mission Director, 

Swachh Maharashtra Abhiyan (Urban) 

Copy to:- District Technical Experts are hereby informed to follow up on the process of 
obtaining technical sanction for the approved proposals of the Urban Local Bodies under 
their jurisdiction and submit consolidated proposals to the Directorate. 
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National Advisory and Review Committee 
(NARC) Approval of Legacy Waste  
Dumpsite Remediation Quantity & Cost
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Ax-E 
MSW SITE PHOTO 

Dongri, Uttan, Mira Bhayandar-401106 

2025-June-10 - 01:36 pm
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